- does not arise.
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{b) whether Nepal has offered @
number of items £or export to Pakis-
tan; gnd'

¢y if so, whether ~ they will be

transported through the India Transit

point?

THE MINISTER, OF STATE IN THE
MINISTRY OF EXTERNA[, AFFAIRS
(SHRI K. NATWAR SINGH): (a)

Yes, Sir. As the trade between Nepal:

and Pakistan is strictly. a bilateral
issue between these two countries, the
question of Government's. reaction

(b) Govefnment have éeen press .

‘reports to thig. effect.

(c) Nepal's transit trade with Pak-
istan woulq be dealt with in the same
manner as its transit trade with other
countries.

‘Contentg of Pakistan Premier’s letter
to India; Primg Minister

2850, SHRIMATI VEENA VERMA:
Will the Minister of EXTERNAL. AF-
FAIRS be pleased to sfate:

(a) what' were the contents of Pak-

istan Premier’s letter handed over to
Prime Minister Rajiv Gandhj by Pak-
istan ‘Foreigy Minister dquring his visit
to Delhi at the end of July; and

(b) whether Government have seen
~ Pakistan’s Information and Broadeast-
ing Minister's
Senate that there has been no change
in Pakistan’s policy on the Kashmir
and nuclear issues in the wake of Mr.

CGandhi’s recent visit to Islamabed; if

[9 AUG, 1989 |

speech in Pakistan

to Questiong 214

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAJL, AFFAIRS
(SHRI K. NATWAR SINGH): (a)
Pakistan’s Foreign Minister, during his

- visit to Delhi at the end of July, did

not hand over any letter from tihe
Prlme Minister of Pakistan to our
Prime Minister.

(b) Yes, Sir, Government’s views on

-thege issues are well' known. Prime

Minister Shri Rajiv Gandhi had stated
our position at the Joint Press Con-
ference at Islamabad on 17th July.

Il

Strength of the Officers and Staff of
the Personne] Division of ITDC

2851. SHRI J. S. RAJU: Will the
Minister of CIVIL AVIATION AND
TOURISM be pleased to etate:

‘(a) what was the strength of officerg

. and the staff of the Personnel Dijvi-

sion of ITDC during the last three
years, year-wise;

(b)‘ what is the number of officials
who were promoted during - this
period year-wise;

(¢) what steps have been taken to‘
improve the functioning of - Personnel
Division of ITDC; and

(d) whether Government propose to
take steps tp revamp Persohnel Divi.
sion of ITDC in the. near future; if
not, what are the reasong therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF CIVIL AVIA-

© TION AND TOURISM (SHRI SHIV-

so, what is Government's reaction RAJ PATIL): (a) and (b) The re-
‘thereto? quisite information is given below:—
Strength Promt:.tted 3
Year Officers  Steff Officers ' Staff
198687 . . . . . . . 18 46 - ' 4 |
1587-88 .’ 16 49 Nil -~ Nil
1988-89

9 - 51 2 /N
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(¢) and (d) Steps are taken from
time to time by the ITDC to improve
the functioning of its varicus Divisions
including Personnel Division. Recent-
ly, ITDC undertook restructuring of
its divisonal set up at the corporate
level so ag to focus om the business
directions anq achieve overall admi-
nisrative efficiency, As a part of this
exercise, the Corporate Personnel
Division has been placed under the
charge of a Sr. Executive Head to
ensure better supervision and direc-
tion.

qeq SAW IR qefRal &1 agiw@FIm

2852. =0 WA ey -
BT ST fag:

mr W A oag qar?r #FF
a«i‘n f&

(%) =rEn q=adin aEr #
[T ST F T gy A afiww F
gy ¥ Fyr WEx T OMAT 4T A
#T TFEaq @ owiw gf ¥ A

(') ormfas &5 4 gl
yagdis dqar ¥ sar @en faaifca
faar qar & ?

W dama F VT HAT (s
‘qigai fabaar) : (F) wig &
AR F siwd Tsp-a @
ary § ; aaifr, qem, oftaw sk
aferorgs XA % ararw ¥ arsdt diwar
A3ty Fwa = Aw 8197 fxo
dte fauffea fear qur g1 fad aweg
Hem g3 W OAIGT & 1 gEE A aradl
AT B ugy [T qet §F ogay
1985-86 d 1988-89 @& faar.
AT WG FAF FT B0 8717
ﬁzo:ﬂo g1

-~

[ RAJYA SABHA ]

to Questiong 216

(@) maeq wrda Wi 9T ufa-

a8 4700 fFomte wrd Io-gw

Tt w7T F¥ ArAr § NG b T
gomsy g 1 ARA ASAr & fag
Ararfa® W-a1x weqi 9T fafaea
Far gafy F rua av--ad fmar
ST ¢

Tra.usport problem of .chool children

2853, SHR; KAPII, VERMA: Will
the Minister of SURFACE TRANS-
PORT be plegsed to gtate:

(a) whethey Government are aware
of the faet that a number of educa-

-tional institutions in Delhi have

stopped the facility of DTC buses for
the {ramsport of students, thereby
causing great hardship to them;

P
(b) if so, what are the reasons
therefor; and

(c) what stepg ‘Government have
taken to solve the transporiy problem
of schoo] going children?

THE MINISTER OF STATE OF
THE MINISTRY - OF SURFACE
TRANSPORT (SHRI RAJESH PI-
LOT); (4) to (¢) Consequent upon &
judgement of the trial court, the .
D.T.C. has formulated a new scheme
under which D.T.C. would charge
school bus fee directly from the
studentg so that there is no profiteer-
ing by the schools. Some schools are

- pot agreeable to the new ' scheme,

DTC has not withdrawn buses from i
any of the schools, However, out of
80 schools 14 have gtopped availing of
such facilities, on their own.

DTC is making al] possible efforts
to provide buses to schools within the
frame work of the: Court’s order,
Besides, DTC also provide conces-
gional trave] facilities to all students,
on their mormal services, ’



